s : ASSAM ACT XXIV OF 1974

- ( Received the assent of the Governor on the 4th October 1974 )
THE ASSAM APPROPRIATION ( No. I ) ACT, 1974

* Published in the Assam Gazette, Extraordinary, dated the
17th October, 1974

An
Act =

to provide for the withdrawal of certain further sams
from and out of the Consolidated Fund of the
State of Assam to the service of the year
ending on the thirty-first day of
March, 1975,

It is hereby enacted in the Twenty-fifth year of the
Republic of India as follows :—

Short title. 1. This Act may be called the Assam Appropriation
(No. III) Act, 1974.

Withdrawal 2. From and out of the Consolidated Fund of the

of Rs. 12,50, State of Assam there may be paid and applied sums not
% . ‘gi’tf”o:?‘;}exceeding those specified in column (3) of the Schedule
the Consoli- amounting in the aggregate to the sum of Rupees twelve
dated Fund crores fifty lakhs eighty-two thousand two hundred and
of the State fourteen towards defraying the several charges which will
f}fA’sam for come in course of payment during the year ending on the
e financial . e .
year 1974-75thirty-first day of March, 1975 in respect of the services

specified in column (2) of the Schedule.

e

Approy.ria- 3. The sums, authorised to be paid and applied from
tion. and out of the Consolidated Fund of the State of Assam
k § by this Act, shall be appropriated for the services and
purposes expressed in the Schedule in relation to the year

ending on the thirty-first day of March, 1975.

SCHEDULE
(1) i - (2) (3)
Grant Services and purposes Sums not exceeding
No. (Major Heads) ——
Voted by Charged on the
the Consolidated ~Total
Assembly Fund.
Rs. Rs. Ras.
4 214—Administration
~of Justice. 66,000 66,000
251—Public Service
Commission. =5 1,94,200 1,94,208

Price—Rs. 0°75 P,




(1) () (3) :
Grant Service and purposes Sums not exceeding

No. (Major Heads) Bkl oy e it R o

Voted by the Charged on the rotal

Assembly Consolidated

Fund.
Rs, Rs, Rs.

20 255—Police 17,055 17,055
23 259—Public Works - 9,00,000 oe 9,00,000
26 265—Other Administrative 476 476

Services-I1-Civil De-
fence and Homeguards.

28 265—Other Administrative 3,47,800 3,47,800
Services—IV—Motor :
Garages.

31 265—Other Administrative 4,72,366 835 4,73,201

Services-VII - Admini-
stration of Citizen-
ship Act and other

Expenditure.
36 2'.77-— Bducation-I-General = 3,672 3,672
43 280—Medical 56,200 .. 56,200
44 281-—Family Planning . 15,250 15 250 15.250
43 282—~Public Health, Sani- 24,71,000 24,71,000

tation and Water
Supply  (I)-A~Public
Health and Sanita-
tion.

5% 287—Labour and Employ- 42,06,000 42,06,000
ment A—Labour.

56 287—Labour and Employ-  2,32,000 2,32,000
ment-B-Employment =,
and Training.

59 288—Social Seecurity and 10,000 10,000
Welfare-C-Welfare of
Scheduled  Castes/
Scheduled Tribes and
Backward Classes.

o RN R




b @) (3

Sums not exceeding
Grant Services and purposes

No. (Major Heads) Voted by the Charged on the Total
~ Assembly Consolidated
Fund
Rs. Rs, Rs.
60 288—Social Security 1,52,150 1,52,150
and Welfare—
D—Social
Welfare.
62 288 Social Security 1,00,000 1,00,000
and Welfare—
E-Other Social
Security Pro-
gramme,
63 289—Relief on ae- 92,60,000 92,60,000
= count of natural
; calamities.
€ 65 296—Secretariat 2,00,000 2,00,000
Economic x
Services.
71 305—Agriculture. 7,138 7,138
73 307—Soil and Water 4,47,000 .. 4.,47,000
' ; Conservation,
75 309—Food and Nu- 7,766 7,766
trition :
79 318—Forests 14,62,000 14,62,000
80 314—Community De- 27,00,000 6,307  27,06,307
velopment.
82 321—Village and Small 3,48,000 3,48,000
Industries (I).
83 321—Village and Small 1,08,000 3,027 1,11,027
Industries (II). g
88 '337—Roads and Bridges 1,748 1,748
89 3%8—Road and Water 952 952

Transport Services-
A-Road Transport.




I

Grant
No.

3

Services and purposes
(Major Heads)

90 338—Road and Water

Transport Services-
B-Water Transport.

$1 339—Tourism

94 477—Capital Outlay on)

100 505— Capital

101 506—Capital

Education, Art and |
Culture, 480-Capi- |
tal Outlay on Medi- |
eal, 481-Capital |
Outlay on Family |
Planning, 482-Capi- |
tal Outlay on Pub- |
lic Health, Sanita- |
tion and Water |
Supply, 495-Capital |
Qutlay on
Social and Commu- |
nity Services, 510- |
Capital Outlay on |
Animal Husbandry, |
514-Capital Outlay |
on Community De- |
velopment and 444- |
Capital Outlay on |
Other Tranmsport |
and Communica- |
tion Services.

Outlay on
Agriculture.
Qutlay on

Irrigation, Soil Con-
servation and Area
Development.

103 521—Capital Outlay on

Village and Small
Industries.

107 533—Capital outlay on

Irrigation, Naviga-
tlon, Drainage and
Flood Control Pro-
jecta (D).

(3) _
Sums not exceeding

Other }

Voted by the
Assembly.

Rs.

15,600

10,246

5,20,000

3,86,000

15,36,001

27,000

Charged on the T:tai

Consolidated
Fund.
Rs, : Rs,
15,600
10,246
5,20,000
3,86,000
1,748 1,748
15,36,001
142 27,142




5
1 2 3
M = Sums nog zzxceeding
Grant Services and purposes
No. (Major Heads) Voted by the  Charged on the  Total
Assembly Consolidated
Fund
Rs. Rs. Rs,
108 533==Capital Qutlay on 4,01,16,000 2,730 4,01,18,730
Irrigation, Naviga- - '
tion, Drainage and
Flood Control Pro-
jects—G—Flood
Control and Anti-
Sea Erosion Pro-
jects (II),
109 537—Capital Outlay on 1,26,985 1,26,985
Roads and Bridges.
118 705—Loans for Agrilcul- 3,88,00,000 3,88,00,000
ture.
121 72i1—Loans for Village 41,81,000 41,81,000
and Small Indus-
tries.
123 734-—Loans for Power 51,79,000 51,79,000
Projects.
124—766—Loans for Govern-  5,00,000 75,00,000
ment Servants.
125 767—Miscellanocus 28,82,820 28,82,820
Loans.
TOTAL—EXPENDITURE 12,46,93,135 3,89,079 12,50,82,214

FROM THE CONSOLI-
DATED FUND.




